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Correspondence by the RaIlway 
Administration In Blndl 

2018. Shri Bajdeo SinKh: Will the 
Minister of BaUways be pleased to 
state: 

(a) whether it is a fact that hill 
Ministry as also the offices of Northern, 
Western and Central Railways do not 
use Hindi In their correspondence, 
apart from the replies sent to letters 
received in Hindi, with Rajasthan, 

Uttar Pradesh, Madhya Pradesh, 
Bihar and Punjab which are Hindi-
speaking arcas While according to 
Presidential Order all letters sent to 
these States should invariablv he in 
Hindi: <lnu -

(b) if so, the reasons therefor? 
The Minister of State in the Minis-

try of Railways (Dr. Ram Subhag 
Singh): (a) In accordance with exist-
ing instructions, replies to Hindi com-
munications received from the public 
as well as from State Governmt'nts 
are required to be issued in IHndi. 
By and large, Hindi communications 
nre being replied to in Hindi. While 
nailway Administrations are free to 
originate correspondence in Hindi 
with Hindi-speaking States, there are 
no orders to the effect that original 
communications meant for Hindi-
speaking States should invariably be 
issued in Hindi. 

(b) Does not arise in view of the 
reply to part (a) above. 

Prices of Cotton 

2OZ0. Shri KaJrolkar: 
8hri Parashar: 

Will the Minister of CommerCe be 
pleased to state: 

(a) whether it is a fact that the 
State Trading Corporation which has 
entered cotton market has decided to 
buy the commodity at 10 per cent 
below the appropriate ceiling prices, 
according to quality difl'erentials; 

(b) whether it is a fact that Gov-
emment have formed an Agency 
called the 'Cotton Bufl'er Stock 
Association' whicll will purchue 
cotton if the prices of cotton go 
down; and 

(c) whether there are restrictions 
on varieties of cotton which State 
Trading Corporation would buy? 

The Deputy MInJster in the MIDIa-
try 01 Commerce (Shri Sild QlI1'tI8hI): 
(a) Yes, SIr. 




